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Sir,

THE GA ATIUH HIG H COURT ATGUWAHATI
(HrGlr c0uRl' Or; ASSAM, NACAT.ANT), MIZORAM ANI) ARUNACHAT. 

'RADESH)

No.HC.vu-106 l20otl I t t+ tA
Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati Hrgh Court,
Guwahati.

Shri Romen Baruah,
District & Sessions Judge,
Morigaon.

^iDated Guwahati, the Jl August,2024.

Station leave permission.

Your letter No. DIM/5450, dated 05.04.2024

Yours faithfully,

5dt-
JT. RE ISTRAR (VIGI lAN E)

With reference to the above, I am directed to inform you that you have beengranted station reave, with the officiar vehicre, at own cos! from the afternoon of22.08-2024 ti, the morning or 27.og,2o24, as prayed for. The Additionar sessions Judgecum speciar ludge, pocso, Morigaon, and in her absence, the chief ludiciar Magistrate,Morigaon, and in hrs absence, the next senior most ludicial officer available at the station willremain in charge of your Court and Office in your absence.

Memo No.HC.vil-tO6l2oO7 l grtg lA,dated , 
gl_ O6_24

The Project l.4anager, Gauhati High Court.

JT RE IST GI CE


